| TEM NO 13 REG STRAR COURT. 2 SECTION Il T A

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR M K HANJURA

Givil Appeal No(s).  11359-11360/2011

COVVMR. COMVERCI AL TAX U. P. Appel | ant ('s)
VERSUS

S/'S SRI TRADERS GALLA VYAPARI Respondent ( s)

Date : 26/08/ 2015 These appeals were called on for hearing today.

For Appell ant(s) M . Abhi nav Kr. Mal ik, Adv.
M. @nnam Venkat eswar a Rao, Adv.

For Respondent (s)
Dr. Kail ash Chand, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Four weeks tine as |last chance is given to the Ld.counsel for
the appellant to file the affidavit of valuation.
List the matter again on 29.09.2015.

(M K HANJURA)

Regi strar
SB
Signature Not Verified
Digitally signed by
Sushma Kunmari Baj aj
Dat e: 2015. 08. 27
15:32: 54 TLT
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